
« r m r « H R i r  CBXIISS 18, i n  (SAKA) Written A w w ri 318S

(9 ) .wft* «rc u r n  443  « m  
w *  6Nr$% w  tpjm* | 1 **% fT
*ra s9)800 'jf*r *SV fannf 
ftn  v W  1

Thermal Plant in Kerala
714. Shri E. K. Nayaaar:

S k rl C. K. C lliknpul:
Shrimati Suseeta Gopalan:

Will the Minister of Irrigation and
Fawer be pleased to state:

(a) whether it is a fact that the 
Iwerala State Electricity Board has 
submitted a report to the Central 
(iovenunent for establishing a thermal 
plant in Kerala;

(b) if so, whether Government have 
considered the report and what is 
their reaction to the said report;

Cc) the total estimated cost ot the 
project; and

(d) when the work of the project 
is likely to begin’

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) and (b). 
Originally, a scheme for establishing 
a 30 MW thermal power station at 
Cochin was sanctioned. But subse
quently, it was decided that a 95 MW 
unit be installed instead of a 30 MW 
unit sanctioned for installation. The 
Government of Kerala were accord
ingly requested to submit the m od ified  
project report with estimates etc. This 
report has been received last month 
and is under examination.

(c) The project is estimated to cost
I i .  839 lakhs

(d) Preparatory works are in pro
gress.
Bank Dam In Oachar District (Assam) 

715. S h ri N . R . L aakar: W ill th e  
M in ister o f  ir r ig a tio n  an d  P ow er b e  
p lea sed  t o  sta te :

(•) whether the details about the 
•Vttwk Own" Project in Cachar Dis
trict <Assam) have been worked out;

(b) if sot their nature; and
(c) the total amount Hurt witf be 

required for completion of the project 
and the time by which the project Is 
likely to be completed?

The Minister of Irrigation and 
Power (Dr. K. L. Kao): (a) and (b). 
The details of the Barak Dam Projct 
are being finalised.

(c) Hiese will be known after the 
project report has been scrutinised.
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Financial AukM ee to Assam for 
Flood Control

717. Shri B. N. Shastri: Will the 
Minister of Irrigation and Power be
pleased to state:

(a) whether the Government of 
Assam have asked for central financial 
assistance for taking effective flood 
control measures in the State;

(b) whether any scheme in this re
gard has also been submitted by » •  
Government of Assam; and

(c) if so, Government’s reaction 
thereto?

The of W p t W  an*
rower (Dr. K. 1- Kao); (a) V « .
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(b) Yea; the State Government had 
submitted broad detail* of flood con
trol works to b* carried out daring 
the Pburth Five Year Plan, at a coat 
Rs. 20 crores.

(c) Hie proposals of the State Gov
ernment ■were examined by the work- 
ins Group of the Planning Commis
sion. A tentative outlay of Rs. 17 
crores has been recommended in the 
Fourth Plan. Central assistance in the 
form of loan is given for the exe
cution of approved flood control 
discussions.

Smuggling of Contraband Opium 
faun Rajasthan to Assam

718. Shri B. N. Shastri: Will the 
Minister of Finance be pleased to 
state:

(a) whether Government are aware 
that an inter-State gang of opium 
•mugglers is active in smuggling con
traband opium from Rajasthan to 
Assam; and

(b) if so, the action taken by Gov
ernment in the matter?

The Deputy Prime Minister n i  
Minister 0f  Finance (Shri Monrjl 
Desai): (a) and (b) Enquiries made 
so far do not show that an inter
state gang of opium smugglers is ac
tive in smuggling contraband opium 
from Rajasthan to Assam. However, 
necessary vigilance is being exercised 
by the staff of the Narcotics Depart
ment as well as the concerned State 
Government agency.

Jonlor Male Noises of Anduman 
Medical Department

719. Shrl K. R. Ganesh-. Will the 
Minister of Health and Family Plan
ning be pleased to state:

(a) whether it Is a fact thit the 
Junior Male Nurses in the Andaman 
Medical Department have been agi
tating for a lonT time for the revision 
■of their pay-scales;

(b) whether it is also a fact that 
■till v-"~’ recently thev were working 
jn rthe place of staff nurses and *re

*v*n now holding ladapaadMt charge 
o* out-statlon Diapeasariab; and

(c) if so, whether Government pro
pose to revise their pay-scalsa or 
bring their pay-scales on par with 
that of staff nurses?

The Minister of Health and Rainlly 
Planning (Dr. S. Chandrasekhar):
(a) Yes.

(b) Due to paucity of staff some 
of the Junior Nurses were posted to 
hold independent charge of out* 
station dispensaries but they Were 
not expected to perform duties of 
staff nurses or compounders. They 
worked independently in charge of 
dispensaries but their duties were 
restricted to rendering first-aid, dis
pensing simple mixtures end mak
ing arrangements for evacuation of 
patients to hospitals, when required.

(c) There are different scales of 
pay presently in force for staff 
Nurses and Junior male nurses, res
pectively. in the Medical Depart
ment of the Andaman Administra
tion.

A c  question of revision of pay of 
the Junior male nurses will be con
sidered after they pass a qualifying 
examination, equivalent to that for 
the senior grade nursing certificate.

Training of Junior Male Nuses of 
Andaman Medical Department

78*. shri K. R. Ganesh; Will the 
Minister of Health and Family Plan
ning be pleased *0 state:

(a) whether the proposals to trttn 
the Junior Male Nurses in the Anda
man Medfcnl Department locally 
have been implemented;

(b) If so, the progress made ao far; 
and

(c) if not, the reasons therefor?

The MMMtr of Health and Family 
TUmdag (Dr. S. Chandrasekhar):
(«) Vo.




